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lIIiD1nc I.eu. iD 0rIaa 

Z3Z. Shri ChiDtamoDi PaDicrahI: 
Will the Minister of Steel. Mines .... 
hel be pleased to state: 

(a) the number of mining leases 
I1"8.nted in Orissa since June, 1961 for 
nrious ores; and 

(b) the names of tlm parties to 
whom these mining leases have been 
I1"8.Dted? 

The MinIster of Mines and on (Shr:I 
K. D. Malaviya): (a) 17 mining leases. 

(b) (1) MIs. Jeypore Sugar Co. 

(2) Shri S. La! (Two licences). 

(3) Smt. L. P. Devi. 

(4) Shri L. N. Aaarwal (Two 
licences). 

(5) Mis. Orissa Mining Corpo-
ration Ltd. (Two licences). 

(6) Mis. Nandram Hunatram. 

(7) Shri M. L. Jain. 

(8) Mis. Hindustan Steel Ltd. 

(9) Shri Jugal Kishore Shaw. 

(10) Shri Bimal Kanti Ghosh. 

(11) Shri Kalandi Ch. Prusti. 

(12) Shri Narendra Kishore Das. 

(13) Shri Chittaranjan Pani. 

(14) Mis. Orissa General Agency. 

Ka.Unp Tubes 

233. Shri ChiDtamoDi Panip-ahi: 
Will the Minister ot Defence be 
pleased to state: 

(a) whether any contract Willi 

«iven to the Kalinga Tubes of Orissa 
in 1959-60, 1960-61 and 1961-62; 

(b) if so, the value of contract 
placed with this finn during these 
years; and 

(c) whether all these contracts have 
been materialised? 

The Deputy MbUster of Defence 
(Shri Bqhlll'lUDaiah): (a) to (c). A 
rate contract has been concluded with 
MIs. Kalinga Tubes Ltd., by the 
Director General of Supplies and Dis-
posals for supply ot plvaniaed mild 

steel tubes for the period from 15-3-
1961 to 14-3-1962. Chief Enginee1'8 of 
Southern, Eastern and Western Com-
mands, Superintendents of Ordnance 
Factories etc. have been shown .. 
Direct Demanding Officers in the 
above contract. Information with re-
gard to the orders. if any, placed by 
them direct on the firm against the 
above contract or under any other 
contracts concluded by them under 
their financial powers, is awaited and 
will be placed on the table of the 
Lok Sabha as soon as possible. 

No order was placed on the firm by 
. the Director General of Supplies and 
Disposals in 1959-60 and 1960-61 on 
behalf of the Defence Services. 
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